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Title: Appointment of Two members of Rajya Sabha to the Joint Parliamentary Committee to Examine matters relating to
Allocation and Pricing of Telecom Licences and Spectrum.

SHRI P.C. CHACKO (THRISSUR): I beg to move the following:-

"That this House do recommend to Rajya Sabha that Rajya Sabha do appoint two members of Rajya Sabha to
the Joint Parliamentary Committee to examine matters relating to allocation and pricing of telecom licences
and spectrum (JPC) in the vacancies caused by the retirement of Shri Tiruchi Siva from Rajya Sabha and
resignation of Dr. E.M. Sudarsana Natchiappan, MP from the JPC and communicate to this House the names of
the Members so appointed by Rajya Sabha to the JPC."

...(Interruptions)

MADAM SPEAKER: The motion was moved by Shri P.C. Chacko. Now I put the motion to the vote of the House.

The question is:

"That this House do recommend to Rajya Sabha that Rajya Sabha do appoint two members of Rajya Sabha to
the Joint Parliamentary Committee to examine matters relating to allocation and pricing of telecom licences
and spectrum (JPC) in the vacancies caused by the retirement of Shri Tiruchi Siva from Rajya Sabha and
resignation of Dr. E.M. Sudarsana Natchiappan, MP from the JPC and communicate to this House the names of
the Members so appointed by Rajya Sabha to the JPC."

The motion was adopted.



